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In the Central Admiﬂistrative Tribunal
. Calcutta Bench

QMA'Ne“Sé of 1008
'icm,No,271 of 19006)

Fresent : Hen'b le Mr{ D; Purkayastha, Jydicial Member

Lakshmi Kanta Maiti

Vs,

AT,I

For the Applicant : Mr. B. Dhara, ld., Advecate

Fer the ReSpoﬁd@nts:

Date eof Judgement : 24-6-98

ORDER

MA 66 of 1998 fer expediteus hearing of the Original Applicatien Ne.
271 of 1996, Applicant is given liberty te mentien the case when the

Divisjen Bench will sit fer expediteus hearing. Accerdingly, MA is

dispesed of .

( D. Purkayastha )
Member(J)



